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CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLKATA BENCH 

(CIRCUIT AT PORT BLAIR) 

No. O.A. 271AN1201.1 	 Date of order: 12.02.2018 

Present: Hon'bleMr. V. Ajay.0 	JucLjçjaI Member 
Hon'ble Dr Na/rrdita Chatterjee, AdnffiIstçative Member 
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Bunlyadabad, 
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2 	 o.a. 27.an.2011 

For the Applicant. 	 Ms. A. Nag, Counsel 

For the Respondents• 
	

Mr. V.D.S. Balan, Counsel 

ORDER(OraI) 

Per Mr. V. Ajay Kurnar,Judicial Member:. 

MsA.Nag,Ld. ounslforthe  applicant aMVDr. 	. Baan,  Id. 

for the respond ent is present and::pr; 

When the matter was tan up for hearing, N.•ls. A. Nag, L c. CounsE for the 

applicant seeks leave ol tis Trlbunal to withdraw the present O.A. 

Accordingly, the0.A. is dsrn:ssed oslwithffrawn. Ncosts. 

(Nandita Chatterjee) 	 (V1 Ajay Kuma' 
Administrat 

sP 
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